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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH AT BHOPAL

ORIGINAL APPLICATION NO. 67/2022

Ram Dass
Applicant
Versus
State of Rajasthan & Ors.

Respondent

COMPLIANCE REPORT OF THE HON’BLE TRIBUNAL ORDER
DATED 23.02.2023 ON BEHALF OF RAJASTHAN STATE
POLLUTION CONTROL BOARD.

MAY IT PLEASE THIS HON’BLE TRIBUNAL:

The humble answering-respondent most respectfully submit the

compliance report as under:-

That the Hon’ble Tribunal by order dated 23.02.2023, directed as follows:-

“List it on 17t March, 2023. In the meantime RSPCB & CPCB should
file the latest report of air quality and carrying capacity.”

That in compliance of the directions passed by the Hon’ble Tribunal, the
answering respondent vide office order dated 08.03.2023, has deployed its
officials to carry out 24 hourly ambient air monitoring (w.r.t. PM10 &
PMZ2.5) at 04 locations at Anupgarh and Suratgarh for 02 days. The photo
copy of the office order dated 08.03.2023 is annexed herewith and marked

as Annexure-R/1.

That the answering respondent is having Continuous Ambient Air Quality
Monitoring Stations (CAAQMS) operational at various locations in the

cities Jaipur, Alwar, Bhiwadi, Ajmer, Udaipur, Kota, Pali, Jodhpur (Total- \/)
)

GClshe

10 Nos). The statement of annual average of parameters being monitored
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at the CAAQMS from January, 2022 to December, 2022 is annexed

herewith and marked as Annexure-R/2 (Collectively).

That the answering respondent has entered into an Memorandum of
Understanding (MoU) with Malviya National Institute of Technology,
Jaipur (MNIT, Jaipur) for ‘Estimating Carrying Capacity of Ambient Air in
Alwar and Bharatpur District of Rajasthan’. The report from MNIT is
awaited. The photo copy of the MoU between RSPCB and MNIT, Jaipur is

annexed herewith and marked as Annexure-R/3.

Prayer

It is, therefore, most humbly prayed that in view of submission
mentioned herein above the compliance report on behalf of RSPCB may

kindly be taken on record.

PLACE :: BHOPAL @?ﬂxo 4
— M
&\

DATE :: 16.03.2023
HUMBLE @8 PaeiDER 6"

THROUG AR B0 IRER s

(Rohit Sharma)

ADVOCATE



Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004 .
Phone : 0141-2716804, 2716907 e-mail : member-secretary@rpeb.nic.in

TollFreeHelpLineNo. : 18001806127 Ext. 7

Office Order

I compliance to the Hon’ble NGT (CZ) order dated 23.02.2023 in the matter of OA No. 67/
20_22 Ram Dass V/s State of Rajasthan &Ors. tcams of following State Board’s Officers are
being constituted to carry out 24 hourly ambient air quality monitoring (w.r.t. PMio & PM3s)
at 04 locations at Anupgarh and Suratgarh for 2 days.

The details of teams deployed for ambient air quality monitoring is as follows:

S. No. | Name and designation Concerned Logistics and Instruments to be
of officer Regional Office | carried from concerned Regional
Laboratories
1. Sh. Giriraj Kumar Chittorgarh 01 RDS with gaseous attachment,
Songara, SSO 01 PM,s sampler, 2 DG sets with
all required accessories.
2. Sh. Yashpal Meena, SO | Pali 01 RDS with gaseous attachment,

01 PMys sampler, 2 DG sets with
all required accessories.

3. Sh. Devendra Singh Jodhpur 01 RDS with gaseous attachment,
Bikundia, SO 01 PM,s sampler, 2 DG sets with
all required accessories.
4, Sh. Daya Ram, SO Sikar 01 RDS with gaseous attachment,
. Sh. Dara Singh, SO Sikar 01 PM,s sampler, 2 DG sets with

all required accessories.

All the concerned Regional Officers are directed to depute above persons for
monitoring aléng with Logistics (Including dedicated vehicle) and required instruments as
mentioned above. Concerned Regional Officers are also requested to direct the concemed
Accountant to provide advance payment to the officer, if needed. All teams will report to
Regional Office, Hanumangarh by 10.03.2023, positively and start working on 11.03.2023,
onwards in supervision of CPCB team, Regional Ofticer, RSPCB, Hanumangarh will provide
lodging & boarding support to the monitoring teams. All teams are directed to deposit their
collected samples to Regional Laboratory, RSPCB, Sikar by 13.03.2023, positively.

Regional Officer, RSPCB, Bikaner & Lab In-charge, Bikaner are directed to make
necessary arrangements (i.e. electricity, solutions for SO; & NOy, field assistant etc.) for the
monitoring team. In addition to above, pleasc also arrange 01 RDS with gaseous attachment,
01 PMys sampler, 2 DG sets with all required accessories [or the monitoring teams.

Regional Officer, RSPCB, Sikar & Laboratory in-charge, Sikar are directed to provide
pre-weighted filter papers for the monitoring teams, receive the collected samples, carry out
analysis and issue analysis results by 15.03.2023.

&
(B. Plav/een)

Member Secretary
Continued ...
e

This bears approval of competent authority'.
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F11(691) RSPCB/Lab £02 /-6 -
Cpr to following for information & necessary action;-
- PS to Chairperson, RSPCB, Jaipur.
PS to Member Secretary, RSPCB, Jaipur.,
Regional Director, Regional Directorate, CPCB, Bhopal.
Chief Environmental Engineer, RSPCB, Jaipur.
Chief Scientific Office, RSPCB, Jaipur.
Grour In-charge, MUID, RSPCB, Jaipur. :
Regional Officer, Regional Office, RSPCB, Chittorgarh. :
Regional Officer, Regional Office, RSPCB, Pali.
Regional Officer, Regional Office, RSPCB,Jodhpur.,
. Regional Officer, Regional Office, RSPCB, Sikar.
. Lab In-charge, Regional Laboratory, RSPCB, Bikaner.
. Regional Officer, Regional Office, RSPCB, Hanumangarh.
. Lab In-charge, Regional Laboratory, RSPCB, Chittorgarh.
. Lab In-charge, Regional Laboratory, RSPCB, Pali.’ 7
. Lab In-charge, Regional Laboratory, RSPCB, Jodhpu' D
. Lab In-charge, Regional Laboratory, RSPCB, Sikar, R ' "
. Lab In-charge, _Regional Laboratory,:RSPCB,_Bikan_e_r’.‘ f
. Sh. Giriraj Kumar Songara, SSO, Regional Office, RSPCB, Chittorgarh..
Sh. Yashpal Meena, SO, Regional Office, RSPCB, Pali.
Sh. Devendra Singh Bikundia, SO, Regional Office, RSPCB, Jodhpur.
. Sh. Daya Ram, SO, Regional Office, RSPCB, Sikar.
. Sh. Dara Singh, SO, Regional Office, RSPCB, Sikar:
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Rajasthan State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report

Yearly Average: Jan. 2022 to Dec. 2022

Poor (201-300)

Respiratory illness to the people on prolonged exposure

: Respiratory effects even on healthy people

Station Name: N023 NH33 8023 o 5 % 3 PM1°3 PMZ'% AQl
pg/m” | pg/m® | pg/m” | pg/m” | ug/im” | pg/m” | pg/m
Police Comm. Jpr 60.55 64.98 14.68 1.47 31.52 142.74 70.27 151
Psy. Center Jpr 40.87 37.40 12.02 0.84 44,29 107.45 52.28 111
Sci. Park Jpr 47.04 45.96 15.66 0.87 48.97 131.69 55.96 123
Alwar 21.81 23.23 13.30 0.74 20.26 9219 41.54 92
Bhiwadi 64.40 81.62 19.80 1.02 20.28 203.75 94.74 216
Ajmer 25.96 61.65 17.73 0.74 29.18 116.43 56.58 111
Udaipur 32.99 - 29.26 8.47 0.68 34.40 119.09 54.65 115
Kota 22.38 19.68 10.22 0.73 33,59 115.26 57.98 123
Pali 20.78 16.14 9.25 0.75 34.52 104.91 58.11 105
Jodhpur 37.68 27.20 8.76 0.79 31.67 155.48 71.56 153
Standards 40.00 100.00 50.00 e o 60.00 40.00
; (8Hrs) (8Hrs)
i Related Heath Concerns
Codes
~ Good (0-30)  |Minimal Impact
Saitslslti%;(c)u)*y Minor breathing discomfort to sensitive people
Moderate Breathing discomfort to the people with lung, heart
(101-200) disease, children and older adults
Breathing discomfort to people on prolonged exposure




Rajasthan State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report

Monitoring Location : CAAQMS AJMER, RAJASTHAN

Monthly Average
Month/ NO; NH; SO, coO 0, PMy, | PMys AQl
Parameters = 3 e ST 3 Co
Hg/m Hg/m Hg/m mg/m Hg/m Hg/m Hg/m
Jan-22 | 21.96 102.46 11.42 0.91 32.14 102.71 56.92 102
Feb-22 22712 134.18 13.64 0.72 28.00 109.03 58.80 106
Mar-22 25.66 | 96.52 15.32 0.77 31.77 114.59 54.61 110
Apr-22 29.34 39.97 | 19.56 0.83 35.40 194.30 75.88 124
May-22 18.94 26.91 16.46 0.63 | 40.07 155.97 | 77.33 160
Jun-22 120.58 29.28 22.24 0.66 37.52 111.48 63.90 121
Jul-22 31.74 51.90 28.63 0.70 26.40 89.27 39.52 87
Aug-22 3406 | 46.66 1565 | 0.71 20.64 93.69 40.08 94
Sep-22 15.95 20.16 24.09 067 | 29.88 | 80.65 40.80 83
Oct-22 25.21 36.26 14.07 0.68 26.07 109.81 | 51.19 110
Nov-22 33.62 60.78 12.74 0.82 23.38 115.44 57.89 117
Dec-22 W 94.67 18.88 0.84 18.90 120.24 62.07 113
2 100
Standards 40.00 | 100.00 | 50.00 (8Hrs) (8Hrs) 60.00 40.00




Rajasthan State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report

Monitoring Location : CAAQMS ALWAR, RAJASTHAN

Monthly Average
Month/ NO, NH, SO, Cco 0, PMi, | PMs AQl
Parameters ug/m3 ug/m3 ug/m3 mg/m3 pglm3 ug/m3 ug/m3
Jan-22 29.19 34.86 12.63 0.91 13.55 92.85 48.18 93
Feb-22 31.31 37.54 13.32 - 0.79 17.72 89.48 38.22 89
Mar-22 36.51 34.30 11.94 0.73 19.06 98.58 37.90 99
Apr-22 29.18 32.02 15.06 0.67 22.74 106.13 38.55 103
May-22 18.91 21.26 13.50 0.62 25.99 121.38 52.04 115
Jun-22 14.78 15.27 15.16 0.65 24.50 98.23 41.54 95
Jul-22 7.96 11.20 14.03 0.66 14.50 63.97 30.07 64
Aug-22 4.84 7.61 14.46 0.51 17.66 62.29 29.20 63
Sep-22 6.40 . 11.80 11.47 0.63 19.97 81.67 31.23 81
Oct-22 14.32 16.88 13.31 0.81 22.17 83.56 38.22 87
Nov-22 31.31 27.05 11.38 0.89 24.49 107.13 56.16 116
Dec-22 37.02 29.03 13.32 1.01 20.78 101.04 57.19 101
Standards 40.00 100.00 50.00 _ £ - 60.00 40.00
(8Hrs) (8Hrs)




Rajasthan State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report

Monitoring Location : CAAQMS BHIWADI, RAJASTHAN

Monthly Average
Month/ NO, NH; SO, CO O3 PM,, PM, 5 AQl
Parameters fs > : o 3 =7 £
Hg/m Hg/m Hg/m mg/m Hg/m Hg/m Hg/m
Jan-22 54.69 | 82.02' | 18.99 1.01 9.44 205.29 | 112.13 274
Feb-22 54.38 84.21 24.43 0.87 18.31 198.73 | 103.91 246
Mar-22 - 55.00 | 90.68 34.48 0.96 2319 | 251.74 | 119.01 297
Apr-22 81.10 128.25 45.21 0.87 29.98 294.38 | 154.16 |
May-22 58.06 | 63.40 23.49 10.87 30.28 | 250.20 | 12412 | 274
Jun-22 63.72 | 73.34 19.26 0.81 27.36 205.47 | 101.50 218
Jul-22 25.52 19.53 10.62 0.83 15.70 85.95 41.95 84
Aug-22 43.97 42.39 13.64 0.79 14.88 86.99 36.97 85
Sep-22 123.61 88.51 10.43 1.08 15.36 130.24 60.66 131
Oct-22 87.84 107.86 11.19 1.48 19.33 | 192.89 83.14 191
Nov-22 54.47 90.21 12.14 1.38 23.50 | 290.89 |' 111.81 261
Dec-22 - 70.47 109.08 13.71 1.24 16.03 252.19 87.55 202
Standards 40.00 | 100.00 | 50.00 2 -y 60.00 40.00
(8Hrs) (8Hrs) '




Rajasthan State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report

Monitoring Location : Police Commissionerate Offce, JAIPUR, RAJASTHAN
Monthly Average
Month/ NO, NH; SO, co O; PMy, | PM,s AQl
Parameters 3 3 . B 5 3 1
Hg/m Hg/m Hg/m mg/m Hg/m Hg/m Hg/m
Jan-22 62.60 54.42 17.46 1.52 29.94 | 166.81 87.70 192
Feb-22 62.23 59.47 1217 | 165 | 33.44 152.89 | 68.76 135
Mar22 = | 73.23 65.73 17.64 1.52 38.63 | 15595 | 73.76 146
Apr-22 ' 84.82 | 68.15 16.35 | 1.95 $33.15 192.96 | 100.23 225
May-22 55.47 72.58 11.43 1.32 42.26 192.22 94.11 209
Jun-22 50.05 82.35 14.32 1.02 29.77 | 134.94 | 70.01 149
Jul-2z2 .| 3378 94.99 13.80 1.02 28.08 58.04 | 2536 58
Aug-22 - | 33.40 56.12 1296 | 0.86 18.90 82.06 37.12 80
Sep-22 35.00 48.79 13.21 2.33 22.55 94.75 45.47 91
Oct-22 85.29 50.99 15.30 1.17 31.65 153.79 | 71.28 147
Nov-22 78.30 84.77 12.48 | 1.74 34.87 174.02 81.22 187
Dec-22 72.39 41.44 19.06 | 1.50 35.02 154.40 | 88.19 194
Standards 40.00 100.00 | 50.00 2 il 60.00 40.00
(8Hrs) (8Hrs)
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Rajasthan State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report

Monitoring Location : Science Park, JAIPUR, RAJASTHAN

Monthly Average

Month/ - NO; NH; SO; co O, PMy, | PMys AQl

Parameters 3 = = g % — 7

Hg/m Hg/m Hg/m mg/m pg/m Hg/m Hg/m
Jan-22 24.83 | 3267 | 15.81 1.00 42.72 166.96 | 67.74 | 145
Feb-22 31.44 43.46 15.62 0.84 | 54.71 155.84 | 63.14 137
Mar-22 52.73 | 68.19 17.01 0.87 53.77 138.91 | 62.87 126
Apr-22 90.69 | 96.40 16.88 0.92 56.70 165.30 | 71.12 151
May-22 69.95 97.24 14.41 0.64 59.60 225.13 85.98 205
Jun-22 161.49 15.60 15.01 0.82 | 57.87 | 155.38 | 55.99 138
Jul-22 35.25 27.81 15.65 082 | 37.97 57.77 29.85 64
Aug-22 24.02 23.69 15.33 0.75 38.70 67.28 32.93 62
Sep-22 27.21 | 26.46 14.89 0.76 45.58 60.67 34.52 67
Oct-22 35.65 28.74 15.08 | 0.95 57.22 68.54 46.83 89
Nov-22 61.82 53.04 17.56 1.15 52.98 167.41 66.05 159
Dec-22 49.36 38.22 14.67 0.96 29.81 | 151.05 | 5454 | 134

2 100
Standards . 40.00 100.00 50.00 (8Hrs) (8Hrs) 60.00 40.00
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Rajasthan State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report

Monitoring Location : Psychiatric Centre, JAIPUR, RAJASTHAN

Monthly Average
Month/ NO, NH; SO, CoO O3 PM,, PM, 5 AQl
Parameters 3 2 3 T 3 3 . .
Hg/m Hg/m Hg/m mg/m Hg/m Ng/m Hg/m
Jan-22 41.27 38.44 11.46 0.95 40.25 | 105.94 | 64.24 114
Feb-22 36.75 | 39.08 11.70 0.67 | 47.99 112.98 | 50.97 109
Mar-22 4355 | 37.82 13.15 0.85 51.45 | 126.73 61.25 118
Apr-22 49.65 42.10 14.14 094 | .41.07 14838 | 62.85 138
May-22 32.66 26.93 11.09 0.74 | 52.66 179.27 | 83.20 199
Jun-22 25.48 19.09 | 11.25 0.77 54.82 122.19 | 47.08 113
Jul-22 2626 | 31.80 9.67 0.74 38.34 39.90 19.72 52
Aug-22 24.41 29.20 8.90 0.66 31.50 51.99 22.29 59
Sep-22 32.43 32.68 12:64 0.79 36.92 68.04 | 34.46 71
Oct-22 48.09 40.53 14.64 0.88 50.71 103.51 | 57.13 118
Nov-22 67.22 59.72 | 10.55 1.14 | 45.15 115.86 67.23 131
Dec-22 62.67 51.39 15.04 0.97 40.59 114.63 56.96 110
Standards 40.00 | 100.00 | 50.00 . e 60.00 40.00
(8Hrs) (8Hrs)
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Rajasthan State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report

Monitoring Location : CAAQMS JODHPUR, RAJASTHAN

13

Monthly Average

Month/ NO, NH, SO, CcO O, PM,, PM, 5 AQl

Parameters 3 B 3 Eanl 3 - 3

Hg/m Hg/m Hg/m mg/m Hg/m Hg/m Hg/m
Jan-22 45.86 34.69 9.80 | 0.99 30.73 172.86 80.52 168
Feb-22 42.32 -25.85 9.43 0.91 31.90 175.78 85.22 184
Mar-22 32.05 19.39 9.40 0.88 | 33.96 172.90 83.90 180
Apr-22 31.77 18.97 8.00 - 0.78 33.49 191.68 | 86.92 189
May-22 34.35 24.19 7.58 0.83 34.51 226.46 | 102.60 239
Jun-22 34.32 23.26 7.09 0.84 37.00 168.44 74.13 161
Jul-22 29.28 20.29 7.12 0.68 22.93 71.11 33.78 71
Aug-22 26.51 21.53 7.21 0.49 22.22 94.57 38.74 91
Sep-22 30.98 21.96 8.07 0.54 24.43 95.50 44.29 91
Oct-22 41.09 30.78 9.79 0.81 32.53 159.01 75.83 146
Nov-22 55.00 46.55 13.22 0.99 38.96 182.03 80.12 172
Dec-22 48.65 38.93 8.41 077 | 37.37 155.44 72.62 142

Standards 40.00 100.00 | 50.00 2 ay 60.00 40.00

(8Hrs) (8Hrs)




Rajasthan State Pollution Control Board

Continuous Ambient Air Quality Monitoring Report

Monitoring Location :

CAAQMS KOTA, RAJASTHAN
Monthly Average

Month/ NO, NH,3 SO, coO O3 PM;, PM, 5 AQl

Parameters 3 3 3 7 3 2 -
Hg/m Hg/m Hg/m mg/m Hg/m Hg/m Hg/m

Jan-22 26.86 32.54 9.74 0.74 32.28 113.26 79.41 165

-Feb-22 38.32 23.00 10.06 0.65 46.56 137.86 69.34 131

Mar-22 36.03 24.50 10.88 0.63 44.06 133.74 65.88 122

Apr-22 17.69 12.93 7.78 0.13 18.03 7117 37.58 135

May-22 22.45 25.82 9.66 0.50 50.71 189.06 84.37 186

Jun-22 21.97 20.25 10.18 0.67 44.61 105.69 53.91 106

Jul-22 14.45 17.30 9.57 0.66 23.05 55.93 28.87 57

Aug-22 1941 22.23 9.72 0.69 19.10 59.26 30.79 60

Sep-22 12.93 9.39 11.30 0.75 17.28 69.61 35.43 70

Oct-22 18.14 18.75 11.46° 0.93 31.13 118.97 57.99 115

Nov-22 16.42 13.82 11.85 1.21 37.45 162.69 81.38 189

Dec-22 23.88 15.61- 10.43 1.19 38.82 165.93 70.80 144

Standards 40.00 100.00 50.00 g i 60.00 40.00
(8Hrs) {(8Hrs)
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Rajasthan State Pollution Control Board

Continuous Ambient Air Quality Monitoring Report

Monitoring Location :

Monitoring Conducted By:

CAAQMS PALI, RAJASTHAN

ENVIRONNEMENT S.A INDIA PVT. LTD.

Monthly Average :

Month/ NO, NH; SO, co O3 PMy, | PMys AQl

Parameters 3 3 5 3 3 3 3

Hg/m Hg/m Hg/m mg/m Hg/m Hg/m Hg/m
Jan-22 33.62 26.33 9.50 0.75 27.17 104.49 59.48 103
Feb-22 25.97 21.97 13.34 0.65 33.81 113.88 62.05 109

Mar-22 15.01 16.45 10.64 0.68 30.92 118.36 64.32 114

Apr-22 17.60 15.41 13.91 1.11 47.75 133.61 69.80 136
May-22 18.46 20.22 13.49 | 0.79 41.33 169.53 76.22 164
Jun-22 18.50 18.40 6.35 0.56 34.63 116.47 66.43 129
Jul-22 17.89. 20.32 6.65 0.50 16.11 58.68 33.84 57
Aug-22 18.32 12.69 6.07 0.57 22.68 67.14 39.46 67
Sep-22 18.49 11.45 5.68 0.54 21.35 78.95 * 78
Oct-22 20.62 11.03 6.79 0.71 38.66 85.21 45.56 89
Nov-22 22.41 8.50 8.93 1.04 48.72 107.25 62.26 115
Dec-22 22.47 10.97 9.60 1.05 51.16 105.35 59.73 104

Standards 40.00 100.00 50.00 2 100 60.00 40.00

(8Hrs) (8Hrs)
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Rajasthan State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report

Monitoring Location : CAAQMS UDAIPUR, RAJASTHA

16

Monthly Average '

Month/ NO, NH, SO, ofe) O; PM;, PM, 5 AC |
Parameters . 3 3 = 2 3 - o

mg/m Hg/m Hg/m Hg/m Hg/m Hg/m Hg/m
Jan-22 23.12 30.54 10.48 0.97 36.11 149.86 74.66 149
Feb-22 35.50 36.35 10.45 0.86 | 4292 | 14054 | 5809 127
Mar-22 42.85 35.87 11.26 0.86 47.44 137.64 63.70 125
Apr-22 51.22 28.27 805 | 077 54.75 139.00 59.44 126
May-22 43.38 32.32 6.03 0.62 46.94 | 164.97 67.33 148
Jun-22 28.25 46.60 6.53 0.57 37.85 85.00 40.52 81
Jul-22 16.55 27.03 8.96 0.41 16.29 51.06 23.53 51
Aug-22 14.42 27.40 5.86 0.36 14.43 65.98 29.68 64
Sep-22 25.52 30,90 | 7.6 0.43 18.81 76.26 35.14 76
Oct-22 39.03 25.25 7.18 0.80 | 24.51 111.10 | 48.27 105
Nov-22 38.21 9.14 9.03 0.74 32.54 145.75 73.07 150
Dec-22 37.78 21.49 10.30 0.77 40.21 161.91 82.41 175

2 100
Standards 40.00 100.00 | .50.00 -— fElise] 60.00 40.00
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MEMORANDUM OF UNDERSTANDIN G
Between '

‘ And i
Malviya National Institute Of Techl'nology Jaipur
For

“Estimating Carrying Capacityiof Ambient Air in Alwar and Bharatpur _
Districts of Rajasthan”

i
i S S Rajasthan State Pollution Control Board; Jaipur

R xxcal i

This Memorandum. of Understanding (MoU) is made on this 3 Novergber 2021
between Malviya National Institute of “Technology Jaipur  (MNIT, J aipur) and
‘Rﬂ‘ajasthan State Pollution Control Board, Jaipur. ;

7 /////

|
;
;
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PREAMBLE

The Rajasthan State Pollution Control Board, Jaipur intends to estimate Carrying
Capacity of Ambient Air in Alwar and Bharatpur Districts of Rajasthan.”
(Hereinafter referred to as CC study) The proposal of MNIT, Jaipur was
recommended for award at cost of Rs. 9.0 Lacs + 18% taxes. : :

Sh. Sumit Khandelwal, Associate Professor, Department of Civil Engineering,
MNIT Jaipur will execute this work. Chairperson/Member Secretary, Rajasthan
State Pollution Control Board, Jaipur will co-ordinate the work activities from -
Rajasthan State Pollution Control Board, Jaipur.

Now THEREFORE, IT IS HEREBY AGREED TO BY AND BETWEEN MNIT
JAIPUR  AND RAJASTHAN ' STATE, POLLUTION, CONTROI,  BOARD,

JAIPURas fOHOWS At arvar and Bharstowr Districts of  Rajaetin

1&.-';'--,In"tr:(:)duc&tion:- : :' :

. Brick Kiln manufacturing is,a small-scale and unorganized sector in India.
- The emissions produced from the Brick Kiln are primarily Parficulate Matter
E(PM_IOI)_,_Caer,n Monoxide (CO) and, Sulphur. Dioxide (»S'Qz)‘diiir_ing,'bﬁ'ck}
»ﬁﬁr‘,ing’ _opc_,ljaj:,i_on_.i cO 1sma1nlyem1tteddue to incomplete combustion of fuel
~ whereas the SO, emissions are dependent on the amount of sulphur present in
vfhe fucl. All these three; pollutants. are, eriteria pollutants. included. in, the,
‘- 1/ National Ambiens Air Quality Standards (NAAQS) and pose significant harm
- +:to human health and the environment. o - |

The. HOD:’bI,QNGT has recently issued a blanket order to shut down all the
~ brick kilns within ‘the administrative limits of Alwarrand,Bharatpur districts

of Rajasthan, to. control/ayoid the, pollution load emitted: by the brick kilns

after. accounting . for the Assimilative supporting capacity of the area to

comply with the NAAQS based on PMyo parameter. ... - .

The sepo. submited by CROD i Colaice o dineions of NG

caleulated pollution load, assimilative capacity and environment supportive

capacity based on PM o pardmeter. Subsequently, it was concluded that there
is notenoughcarrymg capacrcyln the air environment of Bharatpur & Alwar
district to operate any brick kiln. =

{ K . . o1
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The blanket ‘ban on operation ‘of brick kilk thdustries' hag ‘affected livelihdod
of ‘many ' people in the' two districts;’ It is also - adversely affecting ‘the
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_construction activities in the region due to shortage of quality bricks and rise

in the prices of bricks. A need is there to revisit the district wise carrying
capacity, as calculated by the CPCB, on following accounts:-

o The arid conditions of Rajasthan are responsible for high background
PM, concentrations in the region due to re-suspension of natural dust. A
large proportion of the PMj, concentration in the air may be of crustal
origin. Evaluating the oarry1ng capacity of the environment based solely
on PM,, concentration may lead to erroneous conclusions.

o Absolutely same monthly average values of PM;, have been used for
calculating the carrying capacity of ambient air of Alwar and Bharatpur

e The carrying capacity of Alwar and Bharatpur drstrrcts was assessedy by
- CPCB: considering isatellite based datd !inthe absence of ground based
1non1tor1ng stations:s of stlian ate resporsil

%
Crony

.....

be developed and werghted area between two contours may be used to
get a better 1ndrcat10n of carryrng capacrty ‘

,,,,,,,,,,

Hence, it is recommended that the pollutlons from the brick kiln needs to

be reexarmned Thrs may be carrred out by using both PMz 5as. well as PMm
as parameters and their comphanee with NAAQS. Usrng PM, 5in addition to

PM,, will indicate that the pollutron load considered is only from

anthr opogenro activities:andnot natural
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PrOJect ObJectwe:-. L

The proposed - key objective, for. the study is to examine the addrtronal
load (based on PM;¢/. PM, 51 parameter) on the amb1ent air env1ronment from
the bnck krlns in and around Alwar and Bharatpur c1t1es through
'atmospherrc drspersron rnodehng -

Apphcable StandardS°

The Env1ronmental Protectron Rules 1986 and 1ts amendrnents
spec1fy the limits on air emlssrons frorn brlek k1ln stack Apart from thrs the
brick kiln emission shall be such that the average pollutlon load is within the
limits prescrrbed under the NAAQS. '

Methodology -

1. An emlssrons 1nvent01y of the exrstrng br1ek kllns erl be populated (the
data shall be provrded by the Rajasthan State Pollution Control Board,
RSPCB). Any data avallable with Central Pollution Control Board




(CPCB) may also be used. The inventory will comprise stack geo-
Jocation, diameter, height, exit temperature, flue gas exit velocity, flue
gas composition, and type and amount of fuel consumption. In the
absence of emission inventory, USEPA AP42 emission factors and/or
emission factors generated bdy Grreentech in their report “A Roadmap for
cleaner Brick Production in India, 2012” shall be used.

2. The 5-year surface and upper air meteorological data will be obtained
from the nearby Airports/CAAQMS stations/IMD/any other reliable
source. The mixing height is a critical parameter in the dispersion of
pollutants, which is normally accessed from “Atlas of hourly mixing
height and associative capacity of atmosphere in Ind1a” pubhshed in 2008
by India Meteorologlcal Department Néw Delhi. If pomt meteorologrcal
data 'is'not ‘available then the correspondlng grrdded data (acce331ble

) {3z
rl.»..

» onl1ne) shall be used

3 AERMOD an.. USEPA regulatory model w1ll be used to study the
cumulative- drspersmn of pollutants:(PM, ¢/ PM2_5)4 from the brick kilns in
and around both Alwar and Bharatpur crtles

4. The atmospherrc drspersron modehng wrll prOV1de addltlonal load on. the

" ambient ajr environment from the cumulative. operation of the. brlck kilns.

Pollution maps (isopleths) will be. generated for PMm/ PMys, parameters
1nd1v1dually for Alwar and Bharatpur c1t1es ; ,

5. Based on 1sopleths the pollut1on hotspots in each study area w1ll be
1dent1ﬁed where the ground level concentrat1on (GLC) is exceedrng'
(more ‘than' the background levels) by fixed percentage/concentratlon

. The: contribution, from clusters; of brick kilns Wlll be simulated. at each
hotspot :for -various: meteorolog1cal condltlons Subsequently, 1terat10ns

~will be: performed to. geograph1cally reposition or complete shutdown of
these clusters to mamtam reg1onal a1r quallty in. comphance wrth

NAAQS

6. Further Scope oo et il e e

Emission factors from br1cl< kllns operated in Indian conditions, us1ng
mixed type of fuel are not avallable Tt is' p0351ble to conduct a separate
study to determine emission factors suitable to Indian brick kiln mdustry
A study, for such a purpose may be conducted ona zig- zag/F CBTK type
of brrck l<1ln at Ja1pur SR e e

' ThlS w1ll compnse of development of act1v1ty-based emission factors
comprlsmg few or all parameters such as PMy s, PM,o, NO,, SO, and CO.
- Post development of localized emission factors the net pollutron load




from brick kilns for PM, s and the number of brick kilns allowed to be
operated can be re-calculated in compliance with NAAQS to provide
valuable information to- RSPCB for devising effective control and
mitigating air pollution from Brick Kilns.

Timeline:-

The entire project will have to be completed within 03 months after signing
of the MoU and transmalﬁm b

8. ROLE AND RESPONSIBILITIES OF MNIT, JAIPUR AND
RAJASTHAN STATE POLLUTION CONTROL BOARD JAIPUR

8.1 RESPONSIBILITIES ‘OF MNIT JAIPUR
MNIT J alpur w111 prov1de followmg services s t0 the RSPSB-

1. The data available with the State Board (as brick production capacity, type of
fuel, Quantity of fuel used, Stack height, Stack inside diameter at the top &
“geo-location) will be shared after MoU. Meteorological ‘data: will- not:be
‘provided ‘at the level of State' Board.' MNIT, Jaipur has to co-ordinate with
the IMD, Pune and obtain the same. Further, other data related to stack gas
-velocity etc. will be shared if available with the State Board

2. Carrying Gt s’tu’dy St okl diépe’rs‘i'o‘n of pol'lutants (PMIOV/PM;)_ s) and
‘additional load on ambient:air-from. cumulatlve operation of all brick kilns
in Alwar & Bharatpur drstrlcts

3. 4Submrss1on of ﬁnal report along w1th capac1ty bulldrng of RSPCB officials
Ll undertakrng a1r quahty assessment trend analys1s and carryrng capacrty

‘study | _
8.2 RESPONSIBILITIES OF RAJASTHAN ST ATE POLLUTION
CONTROL BOARD JAIPUR Lier, oth.r / la o 2

The State Board shall monltor the progress of the sa1d PrOJect and examine the
_ final reports‘and outcomes of the study’ from time to time so that study may be
carried within the stipulated time period-and as per scope of work.
9. FINANCIAL TERMS AND MODE OF PAYMENT

To estlmate Carrymg Capac1ty of Amblent Air in Alwar and Bharatpur
Drstrlcts of Rajasthan the total cost of project is as follows

9‘. 1 . Total cost _of

‘ @fzi‘; 1sRs 4,50,000/- (Rs.. four-klac‘s. 'F ifw thousand oniy)




er through Demand Draft or
llowing account:-

gistrar MINIT (I

online payment method in fo
Bank Account Name - Re

Account No, — 676801081 G5
IFSC Code - ICIC0006768

9.3. 1t is noted here that no tax
b:e'i-n‘g a university’ ‘é‘ndEno;t*?for:the':pm'posé-iof proﬁt:,f;has':beeﬁ:exempte st
from TDS deductions, - Guired for [0S (atn for i tal:

Bracurin

|88 oI AN o (I D4

*4 The payment terms giyen bolo:., 7 &

- +19:4:1The grant will;be released ;—i;n;.two;ins.t:aﬂmentsz-e M

9.42 Rirst installment of50%, of-thectotal ¢

, 0st will be released as an
.'.adyancex.onvsigningiofthe‘aM()jU.;7;—;;:;‘ ial Consaltarice Cafiy- - .

“9/4:3"Release 'of the -final 'in
Accous :Submission. 6f utilizati
EC Cfitst grant:oon - 68

stallment'shall ‘b - considered on proper
on certificate/statement of expenditure of

10. " oTHER TERMS AND CONDITIONS ,
10.1 Activities -assigned. to; MNIT, Jaipur. will be closely mqnitorea by the
 officers of Rajasthan State Pollution . Control Board, Jaipur and it :is,
e ;h’efeféfé;‘ﬁéé'é‘Séary-'tG'iﬁféﬁﬁ?’thé Rajasthan State Pollution Control Board

‘well” in | ddvance ‘aboutythe-details ; of ithe. aqtiyitie,s/program to be
conducted;:;, ) . ol |

"‘.(/
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10.2 The Rajastﬁéfﬁ?Sita-teT'Péﬂiitgi"ci)n*(?dﬂtrbﬁ Board; Jaipur may request MNIT,
Jaipuranytime with iotice z',éf:fl’Sidays,?insadvance for giving a presentation
of progress 6f'the projeéf.filﬁ’iériIIn-irepGrts' of'the project must be submitted
as and when asked for. |

te in the format which can be
http;;//dst-.raj,a;sithan.gov.in/ from

10.3 Tt'is to submit- the utilization’ certifica

.. downloaded. sfrom: our 'website: at. . ]

download: ‘s'eétiQn after utilization .of installment of the grant..Release of

the final installment shall: 'be; considered. on - proper . submission - of'
utilization certificate/statement of expenditure of first grant, . . o

10.4 In all the program/publicity materials/ publications/ patents/ technology of
. this project; the name of‘Rajasthan State Pollution Control Board, Jaipur
should be clearly mentioned, :Any such-activity/ publication/. participation
in'conferences Ww.r.L. presenting this study: or-a/portion thereof will be done




11.

12.

13.

by MNIT, Jaipur with due permission of the Rajasthan State Pollution
Control Board, Jaipur. :

10.5 Five colored copies of ﬁnal report along with soft copy in CD are to be
submitted.

10.6 All payments are to be made in favor of Registrar MNIT (Industrial
Consultancy Cell).

10.7 The authority to resolve any disputes in the matter shall be done at the
level of Chairperson, Rajasthan State Pollution Control Board, Jaipur and
Registrar, MNIT, Jaipur. Their decision shall be final and binding on all
involved. :

pitinolioll Ot i IR NSRRI R RS S R TS W S S ER AV SN L B

Force MaJeure

The _parties | shaH not be responsrble for any fallure to. perform due to
: :unforeseen crrcumstances or to causes beyond their reasonable controI
_ _1nclud1ng but not limited to acts of God, War, riot, embargoes and acts of
Civil ‘or! mlhtary authoutles fire; ﬂoods acc1dents ‘terrorist act1v1ty, stikes
or shortages/faﬂure / breakdown of transportation, facilities, fuel, energy,
labor, or materials. Inthe event of any:such:aspect being:beyond the:control
of participating -agencies, appropriate: strategies would be; worked: out . to
compensate the project activities/schedules accordingly.. | ., binding. or aj

MOU AND ITS AMENDMENTS

ThlS MoU shall be sole reposrtory or the terms and conditions agreed to
between the partles 4nd no ! amendments ‘thereof shalI take' effect or be
b1nd1ng on MNIT Jaipur and' Rajasthan 'Stateé” Pollutron Cérntrol Board,
. Jaipur; unless such' amendment is muthally agreed among ‘the' partles and is’
“recorded i’ Wr1t1ng and’ s1gned by the’ representatlves of MNIT Ia1pur and'
Rajasthan State Pollutlon Control‘Board Jalpur LRIHES, THEL enegy,

ARBITRATION

Any dlspute or drfferences arlsmg out of 1nterp1 etatlon of any of the clauses
listed above or otherwise shall be resolved by mutual consultation and if
arbitration. is needed, the matter shall be referred to the Registrar, MNIT,

Jaipur and Chalrperson Rajasthan State Pollutlon Control Board, who shall
7 mutually appoint a sole arbltrator to de01de the d1spute If they fail to reach
an agreement regardmg who shall act as the arbrtrator the appointment of‘
sole arbltrator shall be as per the provrsrons of Arbltratlon & Conciliation
Act, 1996 The Venue of arb1trat10n shall be Jalpur and language shall be

English.




[N WITNESS WHEREOF the parties hereto have executed this MoU through their

authorized representatives.

FOR AND ON BEHALF OF FOR AND ON BEHALF OF
MNIT, Jaipur Rajasthan State Pollution Control Board,
: / & v -
Signature: Signature: '
Name : % Ww/( Name : ﬁ/NAND MOW ¢
Designation: W &0%@41‘— D651gnat10n M W _( WE‘:‘{ , @
Place: W Place: d Pyl Dgs 1{/’11 '
Date:  pg } /i/ 202 | Date: N@W’ et j,f‘
 Witnesses: © Witne ses ik b i
T R ]&c&;@b&%&)
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